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ORDER

\\ ith thc approval of Ld. Principal District 8: Sessions Judge. South, posting & transfer of following
olticiul.» are lterelay made wirli i1:r:rim'inrt' cf/kct:

.S'..\u. ;\’rr1lt1':':f 7 fliflmrw 7 7 Front i iifi T0_ ,_ . . .. _..-__ . ,_
1, i Sh. \'i\r'L‘i-dlllilllti. .lA .lArAitlmatI in the court of Sh. Sankalp ll/\ in the Record Room (Sessions). South.

itl~.L‘: 13797; Kztpool‘. Ji\ll-‘C-04, South, Snkct courts. Sukct Courts, New Delhi. '
i New Dclhi. ajfl {in-(liar rnvlm-,v]

2_ Sh Rukcsh Kumar. JJA .I.lAfAsslt. Ahlmad in the court of .lJA/Ahlntnd in the court of Sh. Sankolpi
tl-IL‘. ttll384o4] Sh. Sztltkttlp Kupoor. JMFC-04, South. Knpoor. JMFC-04, South. Salcct courts,

Stikct courts. New Delhi. New Delhi.
‘Sh. Snniit Dalul. JJ.-’\ .|.|A/'As$lt. Ahlmod in the Vacant Court JJA/Asstt. Ahlmad in lhc coon of. '
(I-IL": "-11220633» ot'.IMFC-()2. Mahilu Court. South Snkct Sh. Sankolp Kapoor, JMI-‘C-04. South.

Courts. New Delhi. Sttkcl courts. New Delhi.
(p[ggt'Qti.\'t'v pr-g.\'igt'gr1' Qver by M; flr:.\'hi

1 _, 7 l B91!-(51-3) ___ _____ _, , 1 _________ __

l. Sin. Akasli Kumar Mecna. JJA (EC: 43896904) posted as Asstt. Ahlmad in the Vacant court of Ld. CJM,
South is hereby directed to assist the court of'Ms. Shikha Chnhal, JMFC, NI Act, Digital Court-3, South till
thc joining of regular Reztclcr-cutn-Altlmad.

2. Non-compliance oithis order or immediately proceeding on leave shall be viewed seriously. 9»
v/;~"0.
"2

(Dr. SUGAN HA GGARWAL)
Officer In-Charge (Admn.Il)

South District, Saket Courts Complex
New Delhi

'\m. .—\dmn.ll ‘DJ-(S)fP&T-'SD/'24.’c Dated, New Delhi the $0 - Eisll/J
('op_\' ittt‘\\'ztl‘dO(l for inforimtlion and Ill. 'essary action:-

l. The Ld. Principal District & Sessions Judge (HQs), Tis Hazari, Delhi.
'_. The Olliccr-In-Chargetsl concerned.

7 . the Otiiccr-In-Cliarge, Computer Branch. South District.
. |’c:'~‘o|tztl Secretary to Ld. Principal District & Sessions Judge. South District.

T. l'hc Drawing and Disbursing, Ollicer. South District.
0. the A01 |'Adn1inist|-ation}. llQs. Tis Hazari, Delhi.
"~. I he A01 [Adn1inistration). I-lindi Section. Central. Tis Hazari, Delhi.
/)K\’v'vhsitc Committee. I-lQs. 'l‘is l-luzari. Delhi.
\J. The PRO. South District.
ltl. [Ruling Official 1 LAYERS Scat. Tis l-lazari Courts, Delhi. I/‘A
l l. Dealing Ufticial, R&l Branch, South District for uploading on LAYERS. \,-8/5%
T2. Otliciuls concerned. 0'
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